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(c) Whether it is also a fact that there 
federations have also recommended to 
Government for a national survey of wheat-
based food industry; and 

(d) if so, what is Government's reaction 
thereto? 

THE DEPUTY PRIME MINISTER AND 
THE MINISTER OF AGRICULTURE 
(SHRI DEVI LAL): (a) to (d) Recently some 
suggestions have been received only from 
Confederation of Indian Food Trade & 
Industry, New Delhi in connection with 
development of Agro-Food Industry 
Development policy during 8th Five Year 
Plan, which inter-alia includes establishment 
of a National Wheat Board for wheat 
development relating to its millling and 
processing etc. and survey of wheat based 
food industry. These would be given 
consideration at the time of formulation of 
8th Five Year Plan. 

12.00 NOON 
PAPERS LAID ON THE TABLE 

MR. CHAIRMAN: Papers to be laid. The 

Deputy Chairman in the Chair 

let me finish my regular business first Yes, 
Mr. Devi Lal, 

I. Punjab Panchayat Samitis and Zila 
Parishad (Temporary supersession) 
second Amendment Act, 1989 (No. 4 
of 1989). 

II. Report and Accounts (1988-89) of 
the Coconut Development Board, 
Cochin and related papers. 

 
I. Report and Accounts (1988-89) of 

the Projects and Development India 
Limited, Sindri and related papers. 

II. Report and Accounts (1988-89) of 
the Rashtriya Chemicals and Fer 
tilizers Limited, Bombay and re 
lated papers. 

THE DEPUTY CHAIRMAN: Let me 
finish my regular business. (Interruptions) 
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III. Report and Accounts (1988-89) of the 
Fertilizers and Chemicals 
Travancore Limited, Cochin and 
related papers. 

II. Report and Accounts (1988-89) of the 
National Co-operative Tobacco 
Growers Federation Limited, Anand 
and related papers.  

III. Report and Accounts (1987-88) of the 
Animal Welfare Board of India, 
Gandhi Nagar, Madras and related 
papers. 

papers. 


